| S (RRSCTIPT 205 Y- T (EUTR © R |
Gyt e}

%ﬁa&ﬁm e AT (BT RO oo w1 S

RICEReD)

| 2. | IS (Ob-«7 AifoATaT Wik

50.09.20%¢
©. | AT A SIS (57
Ao/ G 2 o RIEERE G
8. | FToATHG CUBTas FLoATCa SnRreAn /| U01403WB2015PTC205542
AR TRIRED SR rerb R 7t

| e | TS (U59-97 @feras w3
~ | T e (3 ) -aq Dot

| o, sFener, 2 o),
" | A, A28 ab 08y, SRS

T 92 e e

Y. | BATED (599 g 32353085 o
| | Temmsh e eifad (SIS SNATEIT: 4€.53.3055) :
4. | RSt Rrenfiesm e 20.0¢.20%0
R e e T o T Fapee—— Ly
TS AT (M -9F B 4 (AT T T i S lo -

SIBBLAPA-003/1P-NOQ092/2617- 180892 1o oo

§ 5fge Zrof el

I FR =T, 29/, R @, B o
SABTAD,

shy_bhattal 990@yahoo.co.in

003, FHARRIT, FAFS 1000el

so.| B @UEEER o we

Daia: = i S ORE, 29/, BB @, &m%@

AR S G2 Sttt ST, 6 S-003, FINEZIG, FeHTS! w0ooeh
= G BT shy_bhatta 19902 yahoo.co.in
53, | MRPR TR o e Sb53.20%% : oo
| 5} wot creie crm e alrares 7 N
e & 419 v-a SrigiarE o
() - 97 T Teweiire T
1 ¥e| ash afice ST e ey
eifeff e sie sam e -« .
BRSSP (opmETE
S oz =) el T gae ) www.ibbi/gov.in/downioadform.htm]
) weaifivs efsffn g
I #1STT AT ) 2T "

RTSfere 2P @ St e |

FICZ (7P LI 0b-32. 3055 1 917 7|

w5 51 - s e wifm wey
5 16 - iR 933 ST vl Ty
3 2 - ek S0 Siie aife

12— () (74 | ‘
G T ik ey R
?&%{:Wm o Wet
PR a5 08 ‘ ] =i < oI,
i o OGP A e s Rsaier|
e RUEASH e, wiE A mév R IBBI/IPA-003/IP-N0G092/201 7-18/10892.

O T il iz
TR 2T ST TSR @t @ 7R So- (0 SRS B 2 B e =

SR Seweioie TR T et (o S (T Ao W | A 7 Sesi 4
TR 1 Cpfon e Wi @ fre Sl @R Wik Send, fi @
SRS 93 efivs i SHTe eifefif slew S foags Samme (i
[l 5O TG OGS SI0ra (AT R e wenfirs eifofif e s a1 25 5
RePTeTe WIS AREASHT (A1 S SN (BTETSET @rEEiSs & e S
ST 203 (7 S S 2 @S~ a2 557517 [V SHEI: e e (op a0
i1 S B e fsfariie, st s w0t Tics) wiRE e (o 541 518
[ - ARvEmers S ik & (5 @ &t e

% 93— et iR oy e i A

TP T www.ibbi.gov.in, ¢http:/www.ibbi.gov.in/downloadform.himl) (922 7 R BE

Gl @2 el S T 2R @ R @R A BRI 23,55 2058 B o
2¢.55.3055~(9 21e) I A2 T 2nZes Hhsed ¢

SRRl o

. &
GEC AR S S

27w

(A&j; [cact

cLoJL) ’

Bt
N o
MAR BHATTACHARJEE
LVENCY PROFESSIONAL

092/2017-18/1

/1P-)

e navecy FORM A Erglig. -
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[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]
Forthe attention of the creditors of AMARESH RICE MILLS PRIVATE LIMITED

AMARESH RICE MILLS PRIVATE
LIMITED :

2 | Dateofincorporation of Corporate Debtor [10/03/201 5

3 |Authority under which Corporate Debtor|ROC, Kolkata
is incorporated /registered

4 |Corporate Identity number / Limited liability | U01403WB2015PTC205542
identification number of Corporate Debtor

5 |Address of the Registered Office and Bhandardihi, Purbapara, Burdwan
Principal Office (If any) of Corporate (sadar), Burdwan, Bardhaman, WB
Debtor 713426, IN

6 |Insolvency Commencement date in|22/11/2019 (Order received by IRP on
respect of Corporate Debtor 25/11/2019)
7 |Estimated date of closure of Insolvency [ 20/05/2020
Resolution Process

8 |Name and Registration Number of the Shyamal Kumar Bhattacharjee
Insolvency Professional acting as Interim (B BI/IPA-003/1P-N00092/2017-
Resolution Professional 18/10892

9 |Address and e-mail of the Interim Shy Kumar Bhattacharjee
Resolution Professional, as Registered|27/1 B.T.Road, Green View Apartment,
with the Board Flat-1-001, Kamarhati, Kolkata-700058
shy_bhatta1990@yahoo.co.in

10 |Address and e-mail to be used for Shyamal Kumar Bhattacharjee
Correspondence with the Interim|27/1 B.T.Road, Green View Apartment,
Resolution Professional Flat-1-001, Kamarhati, Kolkata-700058
shy_bhatta1990@yahoo.co.in

11 | Last date for submission of claims 08/12/2019

12 [Classes of creditors, if any, under clause NotApplicable
(b) of sub-section (BA) of section 21,
ascertained by the Interim Resolution
Professional

13 |Names of Insolvency Professionals NotApplicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 |(a) Relevant Forms and
(b) Details of authorized representatives (i) http://ibbi.gov.in/downloadform.htm!
are available at: Physical Address: NA

Notice is hereby given that the National Company Law Tribunal, Kolkata has ordered the
commencement of a Corporate Insolvency Resolution Process of the Amaresh Rice Mills
Private Limited. on 22/11/2019 (Copy of the order received on 25/11/2019)
| The Creditors of Amaresh Rice Mills Private Limited are hereby called upon to submit their
¢laims with proof on or before 08/12/2019 to the Interim Resolution Professional at the
| address mentioned against entry No. 10
A Financial Creditor shall submit their claims with proof by electronic means only. All other
" | Creditors may submitthe claims with proofin persons, by postor by electronic means.
AFinancial Creditor belonging to a class, as listed against the entry no. 12, shall indicate its
choice of authorised representative from the three insolvency professionals listed against
entry No. 13 to act as authorised representative of the class [specify class] in Form CA.
The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons), Regulations, 2016 (‘CIRP Regulations”). The proof of claims is to be submitted by
way of the following specified forms in the CIRP Regulations:
Form B for Claims by Operational Creditors
Form € -for Claims by Financial Creditors
Form D for Claims by Workmen and Employees
FormE for Claims by Authorized Representative of Workmen and Employees
FormE for Claims by Creditors (Other than Financial Creditors and Operational Creditors)
In order to get a copy of the form, you may download the above mentioned forms from the
website  www.ibbi.gov.in (hnp://www.ibbigov.in/down!oadformmml) and the CIRP
Regulations.
Submission of false or misleading proofs of claim shall attract penalties.
Shyamal Kumar Bhattacharjee

Interim Resolution Professional of Amaresh Rice Mills Private Limited

, . IBBI Regd. No; IBBI/IPA-003/IP-N00092/2017-18/10892

1 |Name of Corporate Debtor

Web link:

Place : Kolkata
Date : 27/11/2019
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